
PROCEEDING' OF THE HI6H COURT OF ANDHRA PRADESH

AT AAAARAVATI

SUB: Filling up of voconcies in the codre of District Judges
(Entry Level) by promotion from the codre of Civil

Judges (Senior Division) under 65"L quoto for the yeor

?019 - Further Notif icotion wos issued for f illing up of
7 future voconcies in the codre of District Judges
(Entry Level) under 65% guoto for the yeor 2Ot9 in

oddition to the 14 voconcies notified eorlier - Non-

ovoilobility of the eligible Senior Civil Judges, excepl
those ?l Senior Civil Judges whose nomes were already

published for filling up of 14 voconcies in the codre of
District ond Sessions Judges (Entry Level) under 65%

quoto on |O.O7.2OL9 - Nomes of those 2t Senior Civil

Judges will olso be considered for the future 7

voconcies of District Judge Judges (Entry Level) under

65% guoto for the yeor 2019 - Regording.

READ:1. Order doied O4.O|.2OO7 in Civil Appeol No.1867l2006 ond order
doled 14.07.?OO9 in LA.No.63 of 2OO9 of Hon'ble Supreme Court of
fndiq.

2. High Court's Notificotion No.440-B.5p1., doted 17.06.2019.

3. H i gh Court's P r oceedings Roc.No.598/2019- B.SPI., doted lO.O7.2Ol9.

4. High Court's Lelter Roc.No.498 / ?Olg-B.SPl., dored tO.O7.2Ql9.

5. High Court's Nolif icotion No.481-B.5p1., doted 16.O7.?019.

The High Court mode the following Order:-

The High Court, vide Notificotion ?nd read obove, notified

14 voconcies in the codre of District ond Sessions Judges (Entry

Level) under 65% quoto by promotion from the codre of Civil Judge

(Senior Division) for the year ?Ol9 ond published the list of eligible

2l officers in the codre of Civil Judges (Senior Division), who hove

put in not less thon 5 years of guolifying service os Per omended 3rd

proviso to Rule 4(2xiii) of the Andhro Prodesh Stote Judiciol Service

Rules, 2007, to be considered for promotion os District Judges

(Entry Level) by promotion under 65% quoto for filling up of 14

voconcies notif ied, vide High Court's Notif icotion ?"d read above, f or

theyear 2OL9.
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The High court further Notified 7 future voconcies in the
cadre of District Judges (Entry Lever) to be fiiled under 65% quoto

by promotion from the cadre of Civil Judge (Senior Division), f or the
year 2019, in oddition to the 14 voconcies notified for the yeor zor9,
under reference Znd cited.

Tn view of the non-ovoilobility of the eligible Civil Judges
(Senior Division), who hqve completed 5 years of service, except
those Civil Judges (Senior Division), whose nome s were olreody
published stoting thot their nomes wilr be considered for fiiling up of
14 vacancies of District ond Sessions Judges (Entry Level) under

65% quota for the yeor zor9, vide reference 4rh cited, the nomes of
those 27 eligible officers pubrished under reference 4th cited, wiil
olso be considered for filring up of the future 7 voconcies of District
Judges (Entry Level) by promotion from the cadre of civil Judge
(Senior Division) under 65% quoto for the yeor zo19 notified on

16.07.2019.
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